ITEM NO.16 COURT NO.4 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 6358/2022
INDIAN BANK Appellant(s)
VERSUS
CHARU DESAI & ORS. Respondent (s)
IA No. 114801/2022 - STAY APPLICATION)
Date : 16-09-2022 This matter was called on for hearing today.

CORAM :
HON'BLE MR. JUSTICE S. ABDUL NAZEER
HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN

For Appellant(s) Mr. K.M. Natraj, ASG
Mr. Brijesh Kumar Tamber, AOR
Ms. Twinkle R., Adv.
Mr. Vinayaka Sharma, Adv.

For Respondent(s) Mr. Deep Roy, Adv.
Ms. Rony John, Adv.
Mr. Piyush S., Adv.
Mr. Arshdeep Singh, Adv.
Mr. Anuj Dubey, Adv.

Mr. Avinash B. Amarnath, AOR
Ms. Pooja Mahajan, Adv.

Ms. Mahima Singh, Adv.

Ms. Srishti Kapoor, Adv.

Mr. Gopal Jain, Sr. Adv.

Mr. Bishwajit Dubey, Adv.

Mr. Madhav Kanoria, Adv.

Ms. S. Khattas, Adv.

Mr. Prafful Goyal, Adv.

M/S. Cyril Amarchand Mangaldas, AOR

%ﬁifwmd UPON hearing the counsel the Court made the following
LT ORDER
Rt Issue notice.

Mr. Avinash B. Amarnath, learned counsel appearing on

caveat accepts notice on behalf of Respondent No.1.
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Mr. Bishwajit Dubey, learned counsel appearing on caveat
accepts notice on behalf of Respondent No.3.
Ms. Rony John,learned counsel accepts notice on behalf
of Respondent No. 2.
In the meantime, status quo, as it exists today, shall be

maintained by the parties.
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